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Response of Director, Geology and Mining, U.P. lucknow in
compliance of Hon’ble NGT order dated 17.10.2023 in OA No. 521 of
2022

Hon’ble Sir,

That the Joint Committee has given the following concerning
recommendations:-

....... “5.1 Out of 40 leases, few leases were found operational approx 500
to 600 meter, close to exiting Jargo Dam (constructed in 1958, hold 3
lakhs cusec water and only source to irrigate around 1000 acres’
agricultural land), need to be re-evaluated in light of continuous blasting
activity in area.

5.2 State mining department have to obtained “No Objection Certificate”
from state irrigation department before grant of lease near J argo Dam.

5.3 State Government shall constitute expert committee (Dam expert,
Blasting expert etc) to assess the impact of mining and blasting activity
(Blasting impact study) on the Jargo Dam and its stability, based on the
finding state government may declare buffer zone, where mining etc will
be completely prohibited.

5.4 Strict monitoring system can be developed including uses of drone
survey etc for better compliance.

5.5 DGPS Survey agencies are not empanelled by UP-DGM, it is required
to empanelled with UP-DGM.

5.6 Capacity Building of the State DGM is required for approval of
mining plan documents and subsequently its monitoring............

...... 5.13 There should be a better coordination between mining
department, DGMC and State PCB and a monthly/quarterly/half yearly
meeting should be organized to resolve the various issues of the mining
leases.

5.14 Uttar Pradesh Mining Department may review the U.P. Mines and
Minerals (Concession) Regulations, 1963, amended Rule 41-A regarding
“no mining operation can be carried out within 50 meter of any dam” in
light of mining where, intensive blasting is involve.”.......

In this regard it is humbly submitted that in respect of Joint
Committee recommendation 5.2 regarding obtaining “no objection
certificate” from State Irrigation D epartment, the District authority is
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taking no objection certifi "
mining lease near Jargo Dc::. from Irrigation Department before grant of

In re o - . g "
ce\na'citutit:n:_xspc:pe[ct anf Jomt Commtttne mmm E mm &
blasting activi €xpert committee to assess the impact of mining and
G g activity on the Jargo Dam,a proposal has been sent to the State

vernment from the Directorate vide letter No. 1485/M-NGT
vaad/2023 dated 05% December, 2023. A true copy of the letter dated
05.12.2023 is being annexed herewith as Annexure No.-1.. The State
Gt-wemment vide letter dated 20.12.2023 sought some clarifications. The
Director, Geology & Mining vide letter dated 01.01.2024 replied to the
clarification sought by the State Government. A true copy of the letter
dated 01.01.2024 is being annexed herewith as Annexure No.-2.

In respect of joint committee recommendation 5.14 regarding
review of Rule-41(A) of U.P. Minor Mineral (Concession) Rule-1963 as
amended, the same shall be considered on the basis of report of the

Date 03.01.2024 L./
(Mala srivastava)
®___ Director, Geology and Mining,
U.P. Lucknow.
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" .The Joint Committee has also made its recommendations in the report which are reproduced as under:
Committee Recommendations:
“5.1 Out of 40 leases, few leases were found operational approx 500 to 600 meter, close to exiting jargo dam
(constructed in 1958, hold 3 lakhs cusec water and only source to irrigate around 1000 acres’ agricultural
land). need to be re-evaluated in light of continuous blasting activity in area.
5.2 State mining department have to obtained “No Objection Certificate” from state irrigation department
before grant of lease near Jargo Dam.
53 State Government shall constitute expert committee (Dam expert, Blasting expert etc) to assess the
impact of mining and blasting activity (Blasting impact study) on the Jargo Dam and its stability, based on
the finding state government may declare buffer zone, where mining etc will be completely
prohibited. ...
.5.14 Uttar Pradesh Mining Department may review the U.P, Mines and Minerals (Concession)
Regulations, 1963, amended Rule 41-A regarding “no mining operation can be carried out within 50 meter of
any dam”in light of mining where, intensive blasting is involve. ....""
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